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FIRT HETH AT o ST FIATAT H IART HL1EA07 FohaT ST 9T g

TAF AT AT, T AT aid g sfgerd (Tve) i seie s,
HewraR, e awi= weawesr #1 forfaa 7 BT STum 3T SEe e SU=iota T si¥ Heqw IfeerT
AATHAT I AT €T F A7 AT 2raaet F areaw F gHare #7 J99% TG\ 3T i U ardy =
qAATE XA TAT VT ST F2F % TETT AT A5 g, o Terq WIierenmr Araeds g8y, aer g, a1 ar

SHTETTT 2T ST 22 FAAT AT AL HT HHAT |
3% arfearfeag Y gy 20 =7 it IT-41T (2) F e Terw TrAwRTr gTer ohAT T A seer Ay

TH SATIAAT o T ST ATt G FT L@ 3T S[(H & 77 A 3uTed g 3% [aag AR

AT

HET YL ST o U A & At 3 M &l @AY I TRIASET “AAHIE — TRIT A5 AT (A AT
HAAATE & 74T &l 3T =TT & ¥ e W (309.43 Kms) F forw sifsfa it Sy aredt sper

AT AT 39  Wgq &g Fawor |
gdan/
T TTITRT | e o
. TEATEAT T | ATH T | g GO F ATAR i/ ST qaq R,
*. ELIET AH | WA | REEFrAam | gdqer Teadt @FE)® a
(FFRT)
ager fuar fRe sfiw
1) 212 1 0.3240
T 12
2) srrater foar atew 2/1 1 0.0450
3) Tt AT Jiay 2/4 1 0.0400
4) REERIEAEEICICES 2/5 1 0.0400
0.1025
5) TRt T ateT 2/6 1 0.0400
6) ECICIGAECIEIESS 2/7 1 0.0450
7) BT foaT SieT 2/8 1 0.0450
TS SaT FETATA
8) 2025-26 ArERT | "eET A 4 2/9 1 0.0450
9) et foaT A 40/1 1 0.8500 0.0857
10) STt foaT TrHeAT | 40/2/1 1 0.2070 0.0221
FHESIATS JaT THEAT
11) e s 2 40/2/2 1 0.0200 0.0189
12) AT foar qwear | 40/2/3 1 0.2070 0.0074
13) T T e 40/2/4 1 0.2080 0.0218
14) erer foar T 40/2/5 1 0.2080 0.0183
15) wferg far o 40/3/1 1 0.4540 0.0256
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BIESIEIRIE EE RS R IE

| awa S P
. STETET THRCT | AT FT CESIE A F ATAR e/ ST CEAY S T
*. ERIED ™ HT A gfeanfy #r am ﬁawr et (%a%?r{? Eq a
e DA ICES
16) g;j: e st 40/3/2 1 0.4350 0.0284
17) TITERT foar amrteaT |40/3/4/1 1 0.0910
18) A= AT antar  |40/3/4/2 1 0.0910
19) = foar Al 40/3/4/3 1 0.0910 0.0259
20) T T awfar |40/3/4/4 1 0.0910
21) gvaa foar AT |40/3/4/5 1 0.0900
22) T foar T 40/3/5 1 0.4540 0.0323
23) I A f e 41/1 1 0.4050
T 12
24) SrETer e atee 41/2 1 0.4540
25) o=y foar w=a=mr | 41/3 1 1.8220
26) R fa st 41/4 1 0.7810
a7 12
27) A R f e 41/5 1 0.7290
T 12
28) g:?? A 41/6 1 0.0970
0.3965
29) BT foaT Fiaw 4177 1 0.4500
30) EERIE ARG LS 41/8 1 0.3520
31) FW Tt foar aiae | 41/9 1 0.0200
32) 9THEAT foraT aiew 41/10 1 0.0970
33) Srfear ot TS 41/11 1 0.2020
34) SrEter e atee 41/12 1 0.1010
35) e AT afex 4113 1 0.0810
36) EEIERRCICIES 41/14 1 0.1010
M| 36 9.813 0.7854
1) iqu e 86/1 1 0.362 0.0434
2025-26 WAl | HEAT S 169/2
2) o e 11 or. = 1 0.870 0.0937

1811
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LCRiEAT)
o TV | e o
. TEATET THT | ATH T | g A F ATAR i/ ST qqga J
*. ERIED ™ HT A gfeanfy #r am gaeqo et @RI ® a
(@A)
3) T foar @ g 84/1 1 0.2210
FTffg T arer
4) fig 84/2 1 0.2220 0.0118
5) Bl T e e 84/3 1 0.2210
6) _ SRR S PV 1 17810 | 02037
Zea far f&ae =i
7) T 9 159/4 1 0.7000 0.0007
170
8) TR T T . 1 1.3230 0.1862
181/2
HreATaTs FaT e
9) A 9T 15 83 1 0.3400 0.1343
10) FefterTer foaT s 81/2/3 1 0.5810 0.0777
IHTETE S4T g
11) S 81/3 1 0.5830 0.0100
12) Aregerrer foaT e 149 1 3.0760 0.0742
ewor foaT FoeTer
13) e e 3 171/1 1 0.9390 0.0685
FerT fOqT o
14) . 171/2 1 0.7000 0.1470
=va AT sfaar e | 141/1/
15) 1 1.2630 0.107
a7 1/2
FHATATE FAT AT 821
16) AT 9T 15 ar. & 1 1.5580 0.1355
82/2
FT foaT 9g 3T o7
17) 4 72/5/1 1 0.0530 0.0217
157
foraT o 3w
18) T AT (1 56/,2 1 1.777 0.0574
7 40 a. &
157)
qEATS JAT TTaAT
TS HIgT T TedT
19) FouT e B | 14112 1 1.5180 0.2101
Yor forafaar G

REE RIRIKELE
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LCRiEAT)
N i
| TEUET TR | A F | qgdieT T F AT T/ STETOTT qaa J
Ed ELIET qE | WA | REE FrAam | e Teadt @RI ® a
(@A)
ot frer
20) T T Fegar 17/3 1 2.7110 0.1705
21) a7+ g foar qwear | 18/2 1 5.5150 0.3202
22) SIRCICREEICUER] 150/1 1 2.1430 0.1051
zeoT foar e s
23) 169/1 1 2.1200 0.0037
I 9
24) TEETaTS T 17/4 1 1.2650 0.0680
Hrge faar =41 3
25) 17/2 1 5.4170 0.0012
I 6
et foar aeg i 1801 ] )
26) =T 5.5160 0.1976
far 67/2 1
27) P 0.8900 0.1631
USSEEIRIER IR KN
28) 711 1 0.2950 0.0158
I 5
29) e foar geF 71/2 1 0.1210 0.0664
USAREIRIE I Ry
30) 72/1/1 1 0.1700 0.0511
I 5
31) w7 T s 72/1/2 1 0.1210 0.0428
1 T dg AMTETE
i
32) T Wi 72/1/3 1 0.0940 0.0601
T dg v s r 3
THEHAT FAT AT
33) s e 7 72/1/5 1 0.7200 0.0435
USRREIRIER IR KN
34) 72/1/6 1 0.5740 0.0370
I 5
35) e foar geF 721117 1 0.6870 0.0359
36) o7 o ST 72/1/8 1 0.3560 0.0293
T fodaT =T s
37) o 12 72/1/9 1 0.1700 0.0331
72/1/10
38) e forar g ar. & 1 0.7280 0.0246
52/1/11
FgTaw T = e
39) 72/1/12 1 1.4160 0.0242
a7 12




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

[EREAT)
b TN | e o
. TEATET THT | ATH T | g A F ATAR i/ ST qqga J
*. ELIET qE | WA | REE FrAam | gdqer Teadt @RI ® i
@RI
USRREIRIE I Ky
40) a5 72/2/1 1 0.1700 0.0274
F1 T o3 fraTs
ERICIERECIE
41) TS JaAs 72/2/2 1 0.1820 0.0358
forar a3 sfw a7 r 3
USRREIRIE I Ky
42) a1 5 72/3/1 1 0.1700 0.1012
F1 oaT U3 fTaTe
i
43) —— WI 72/3/2 1 0.1540 0.0173
T 9y e s 3
F1 T U5 fTaTE
i
44) —— WI 72/4/1 1 0.0530 0.0170
T 9y e s 3
AT T et e
45) o 7 72/4/2 1 0.2300 0.0302
HHaT AT g o
46) =T 3 81/1/1 1 0.8100 0.1460
TEITETE 99T 33T
47) e 5 B 81/1/2 1 0.4050 0.1024
EEMEIEECISHTT 141/1/
48) F NE— 2 1 1.0500 0.0992
49) qare AT aregerre 150/2 1 3.0000 0.2040
FHeer foar Twtig 158/1/
50) e 5 1 0.0610 0.0305
A 50 55.402 3.8871
1) =7 far st 60/1/1 1 0.8450
2) T forar st 60/1/2 1 0.8450
0.0866
3) gﬂ ﬁmﬁ i 60/1/3 1 0.8450
4) 2025-26 FARAT | wEeAw | WA foar et 60/1/4 1 0.2170
5) T e ofa 61/1/1 1 0.9590
AT AT
6) e 61/1/2/1 1 0.5060 0.5491
7) e o 61/1/2/2 1 0.5060
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T T FARA - ﬁ/
| STETET THRCT | AT FT LEUIE T F AT T/ STETOTT qaa J
Ed ELIET qE | WA | REE FrAam | e Teadt @RI ® a
T =T F
(@A)
Harag
8) mg et foaT 61/1/2/3 1 0.5060
9) Wﬁgii. P 61/1/2/4 1 0.5050
10) s fora s 61/2 1 2.3670
7T T e 80 1 3.7430 0.0699
) 3T 3T 1 : .
R T e 76/4 1 0.7780 | 0.0607
12) 3T 3T 1 : :
13 T T 76/2/1 1 1.7640 0.0844
) HT AT 3 : '
14) EECAREIE 77111112 1 0.8810 0.1040
15) we foeT e 7711/1/4 1 0.8810 0.0241
16) g forar w=ar 7711111 1 0.8810 0.0409
FTeferg foar |raear
17) e e 6 76/3 1 0.5430 0.0264
18) TR AT A= (77/1/1/3 1 0.8810 0.0962
19) Wﬁ'&’g' fiam 7711213 1 0.4050 0.0245
20) ;Zrﬁg T fiaT 77/1/2/4 1 0.4040 0.1502
21) Wﬁ'&’y firar 77/12/1/3 1 0.1010 0.0066
22) ;Z_{m T fiaT 77/2/1/4 1 0.1010 0.0428
23) Frfeeere faar f@Fwe | 79/4 1 0.3500 0.0667
24) e foar o 79/5 1 0.1600 0.0150
) e 79/7 1 0.2000 0.0039
25) a7 ' ’
FETTH 94T [erT
26) e e 14 14/1/1 1 0.6070 0.1022
fT 79/11 1 0.1330 0.1329
27) T 77T 2 : :
FEgaTs aaT Y 3T
28) ‘ iR 14717301 1 0.3960 0.4502
T 7
QMT.A.
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g/
S TV | e o
. TEATET THT | ATH T | g A F ATAR i/ ST qqga J
*. ERIED ™ HT A gfeanfy #r am gaeqo et @RI ® a
HEaT =7 H
(FRT)
14/1/5/1
AT e =T (14/1/3/2
T T 12
29) A 1 0.4650
14/1/5/2,
14/1/6
30) srafeE farwaT (14/1/3/3 1 0.3050
= o e s
31) 14/1/3/4 1 0.6480
a7 10
e foar s
32) e s 12 14/1/3/6 1 0.5420
33) SEIEIEE EIN I EVYE Vi Yo 1 0.0970
SRARAGAR 14/1/3/8 1 0.2220
34) o1 10 /1/3/ .
35) TEATETE 34T fae 14/1/3/9 1 0.7080
THH T T S
36) “ 14/1/3/1 1 1.2750
el
AT foar s
37) e s 12 14/1/3/1 1 0.1210
TTATaTS & WA
38) a7 14/4 1 0.305
39) TR e T 14/5 1 0.305
40) &1 8 foreT za7 14/6 1 0.305
41) HERMERIRGE] 14/7 1 0.306
FETATS T U,
TETAT, TE9ATH,
42) 57/1/3 1 1.6190 0.0525
EICERSIEERERI
TERAT T 3777 2
SN 28.5330 2.1898
FTRAT FFAT
3T A 128 93.7480 6.8623
T TFAX

[#T. §.: G197/Manmad- Indore/Maheshwar/20A]
AT FA AT, [T TATT Arehrt (Fapm)
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MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbeai, the 1st April, 2026
Under clause 20A of the Railway (Amendment) Act 2008

S.0. 1726(E).— In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways
Act, 1989 (24 of 1989) & Railway (Amendment) Act, 2008 (hereinafter referred to as the said Act), the Central
Government, after being satisfied that for the public purpose, the land, the brief description of which has been given
in schedule annexed hereto, is required for purpose of execution, maintenance, management and operation of
Special Railway Project, namely “Manmad-Indore New Line (New line between Manmad to New Dhule and
Nardana to Dr. Ambedkar Nagar (309.43 Kms)” in the District of Nashik&Dhule of Maharashtra State
&Badwani, Khargone, Dhar& Indore District of Madhya Pradesh State, hereby declares its intention to acquire
such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of
this notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid
purpose under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Sub-Divisional Officer (R) &
Land Acquisition Officer, Mandleshwar District Khargone Madhya Pradesh in writing and shall set out the
grounds thereof, and the Competent Authority shall give the objector the opportunity of being heard, either in
person or by legal practitioner and may, after hearing such objections and after making such further enquiry, if any,
as the Competent Authority thinks necessary, by order, cither allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be
final.

The land plans and other details of the land covered under this notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway
Project of “Manmad-Indore New Line (New line between Manmad to New Dhule and Nardana to
Dr. Ambedkar Nagar (309.43 Kms)” for 3 villages in the District Khargonein the State of Madhya Pradesh.

Name of Name of land Khasra Land Total area Area to be
S. LAC Name of . purchased/
N No the Tahsil owner as per | Number/ Survey | Holding | as Khasra Acquired
) ) Village Khasra Number Method | (Hectares) q
(Hectares)
Mahesh Pita
1) Ditya and 2/2 1 0.3240
others 12
Jagdish Pita
2) Bondar 2/1 1 0.0450
Ramlal Pita
3) Bondar 2/4 1 0.0400
Radheshyam
4) Pita Bondar 2/5 1 0.0400
5) 2025-26 | Mohida | Maheshwar | Shyamlal Pita 2/6 1 0.0400 0.1025
Bondar
Pannalal Pita
6) Bondar 2/7 1 0.0450
Chhogalal Pita
7) Bondar 2/8 1 0.0450
Durgabai Bewa
champalal and
8) others 4 2/9 1 0.0450
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Name of Name of land Khasra Land | Total area Area to be
S. LAC Name of . purchased/
N No the Tahsil owner as per | Number/ Survey | Holding | as Khasra Acquired
: : Village Khasra Number Method | (Hectares) q
(Hectares)
9) Balya Pita 40/1 1 0.8500 0.0857
Naran
10) Dhannalal Pita 40/2/1 1 0.2070 0.0221
Pomdaya
Kukdibai Bewa
11) Pomdaya and 40/2/2 1 0.0200 0.0189
others 2
12) Umrao Pita 40/2/3 1 0.2070 0.0074
Pomdaya
13) Kalu Pita 40/2/4 ! 0.2080 0.0218
Pomdaya
14) Dinesh Pita 40/2/5 1 0.2080 0.0183
Pomdaya
15) Rupsingh Pita 40/3/1 1 0.4540 0.0256
Bhima
Sukhram Pita
16) Zhamaria and 40/3/2 1 0.4350 0.0284
others 6
17) Ramsingh Pita 40/3/4/1 I 0.0910
Nagaria
Gyanchand
18) Pita Nagaria 40/3/4/2 1 0.0910
19) Amichand Pita 40/3/4/3 1 0.0910 0.0259
Nagaria
Dayachand
20) Pita Nagaria 40/3/4/4 1 0.0910
21) Harchand Pita 40/3/4/5 1 0.0900
Nagaria
22) Amariya Pita 40/3/5 1 0.4540 0.0323
Bhima
Mabhesh Pita
23) Ditya and 41/1 1 0.4050
others 12
Jagdish Pita
24) Bondar 4172 1 0.4540
Chinddiya Pita
25) Rughanath 41/3 1 1.8220
Mahesh Pita 0.3965
26) Ditya and 41/4 1 0.7810
others 12
Mabhesh Pita
27) Ditya and 41/5 1 0.7290
others 12
Durgabai Bewa
28) Champalal and 41/6 1 0.0970

others 4
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Name of Name of land Khasra Land Total area Area to be
S. LAC Name of . purchased/
N N the Tahsil owner as per | Number/ Survey | Holding | as Khasra Acquired
: 0 Village s Khasra Number Method | (Hectares) cquire
(Hectares)
29) Chhogalal Pita 41/7 1 0.4500
Bondar
Radheshyam
30) Pita Bondar 41/8 1 0.3520
Kusum, Laxmi
31) pita Bondar 41/9 1 0.0200
32) Shyamlal Pita 41/10 I 0.0970
Bondar
33) Anita Pati 4111 ! 0.2020
Rajpal
Jagdish Pita
34) Bondar 41/12 1 0.1010
Radheshyam
35) Pita Bondar 41/13 1 0.0810
Ramlal Pita
36) Bondar 41/14 1 0.1010
Total 36 9.813 0.7854
Hukum Pita
1) Rama and 86/1 1 0.362 0.0434
others 8
Sakubai Bewa
2) Ravatya and 16972 Sh. No. I 0.870 0.0937
181/1
others 11
Budiya Pita
3) Lal Singh 84/1 1 0.2210
Kalusingh Pita
4) Lal Singh 84/2 1 0.2220 0.0118
Jawaria Pita
5) Lal Singh 84/3 1 0.2210
Nanibai bewa
6) kalu and others 67/1 1 1.7810 0.2037
2025-26 | Maksi | Maheshwar | 8
Tutula Pita
7) Chhitar and 159/4 1 0.7000 0.0007
others 9
Punamchand 170 Sh. No.
8) Pita Kola 18172 1 1.3230 0.1862
Leelabai Bewa
9) Dhanya and 33 1 0.3400 0.1343
others 15
10) Bansilal Pita 81/2/3 1 0.5810 0.0777
Jagan
Panabai Bewa
Mohan and
11) 81/3 1 0.5830 0.0100

others 5
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z»

LAC
No.

Name of
the
Village

Name of
Tahsil

Name of land
owner as per
Khasra

Khasra

Number/ Survey

Number

Land
Holding
Method

Total area
as Khasra
(Hectares)

Area to be
purchased/
Acquired
(Hectares)

12)

13)

14)

15)

16)

17)

18)

19)

20)

21)

22)

23)

24)

25)

26)

Nathulal Pita
Chhotia

149

3.0760

0.0742

Laxman Pita
Rughnath and
others 3

171/1

0.9390

0.0685

Laxman Pita
Rughnath and
others 2

171/2

0.7000

0.1470

Chandra Pita
Udia and
others 7

141/1/1/2

1.2630

0.107

Leelabai Bewa
Dhanya and
others 15

82/1 Sh. No. 82/2

1.5580

0.1355

Kalu Pita
Pandu and
others 4

72/5/1

0.0530

0.0217

Naggu Pita
Gappu and
others 40

157 (156/2 Sh,
No, 157)

1.777

0.0574

Sakubai Bewa
Ravatya
Madan Mohan
Sajan Galya
Krishna
AnandJi
RuGuddi
Resham
PiRawatiya
Bhuri Pati
Mulya Paribai
Pati Kishan

141/2

1.5180

0.2101

Durgaya Pita
Kanhaiya

17/3

2.7110

0.1705

Mansingh Pita
Somalya

18/2

5.5150

0.3202

Nathulal Pita
Chhotia

150/1

2.1430

0.1051

Tutula Pita
Chhitar and
others 9

169/1

2.1200

0.0037

Shardabai Pati
Fattu

17/4

1.2650

0.0680

Mohan Pita
Chena and
others 6

17/2

5.4170

0.0012

Bholya Pita
Pandu and
others 9

18/1

5.5160

0.1976
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S.
N.

LAC
No.

Name of
the
Village

Name of
Tahsil

Name of land
owner as per

Khasra

Khasra

Number/ Survey

Number

Land
Holding
Method

Total area
as Khasra
(Hectares)

Area to be
purchased/
Acquired
(Hectares)

27)

28)

29)

30)

31)

32)

33)

34)

35)

36)

37)

38)

39)

40)

41)

Rajaram Pita
Narayan and
others 5

67/2

0.8900

0.1631

Gaju Pita
Ganya and
others 5

71/1

0.2950

0.0158

Ditya Pita
Burkya

71/2

0.1210

0.0664

Gaju Pita
Ganya and
others 5

72/1/1

0.1700

0.0511

Chunya Pita
Pratap

72/1/2

0.1210

0.0428

Kalu Pita
Pandu
Mainabai
Chenabai
Manjubai
Sairabai

Sewanabai Pita

Pandu and
others 3

72/1/3

0.0940

0.0601

Ramkuvan
Bewa Velja
and others 7

72/1/5

0.7200

0.0435

Gaju Pita
Ganya and
others 5

72/1/6

0.5740

0.0370

Ditya Pita
Burkya

72/1/7

0.6870

0.0359

Chunya Pita
Pratap

72/1/8

0.3560

0.0293

Bahadar Pita
Chhagan and
others 12

72/1/9

0.1700

0.0331

Ditya Pita
Burkya

72/1/10 Sh. No.

72/1/11

0.7280

0.0246

Bahadar Pita
Chhagan and
others 12

72/1/12

1.4160

0.0242

Gaju Pita
Ganya and
others 5

72/2/1

0.1700

0.0274

Kalu Pita
Pandu
Mainabai
Chenabai
Manjubai
Sairabai

Sewanabai Pita

72/2/2

0.1820

0.0358
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LAC
No.

Name of
the
Village

Name of
Tahsil

Name of land
owner as per
Khasra

Khasra
Number/ Survey
Number

Land
Holding
Method

Total area
as Khasra
(Hectares)

Area to be
purchased/
Acquired
(Hectares)

42)

43)

44)

45)

46)

47)

48)

49)

50)

Pandu and
others 3

Gaju Pita
Ganya and
others 5

72/3/1

0.1700

0.1012

Kalu Pita
Pandu
Mainabai
Chenabai
Manjubai
Sairabai
Sewanabai Pita
Pandu and
others 3

72/3/2

0.1540

0.0173

Kalu Pita
Pandu
Mainabai
Chenabai
Manjubai
Sairabai
Sewanabai Pita
Pandu and
others 3

72/4/1

0.0530

0.0170

Amara Pita
Velja and
others 7

72/4/2

0.2300

0.0302

Mamta Pita
Burkya and
others 3

81/1/1

0.8100

0.1460

Gujrabai Bewa
Durgya
andothers 8

81/1/2

0.4050

0.1024

Kuvaribai
Bewa Jagan
and others 5

141/1/2/2

1.0500

0.0992

Santosh Pita
Nathulal

150/2

3.0000

0.2040

Kamlesh Pita
Ramsingh and
others 9

158/1/2

0.0610

0.0305

Total

50

55.402

3.8871

1

2)

3)

2025-26

Kusumbhya

Maheshwar

Chandra Pita
Zabaria

60/1/1

0.8450

Bablu Pita
Zabaria

60/1/2

0.8450

Mukesh Pita
Zabaria alias
Bhavaria

60/1/3

0.8450

0.0866
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Name of Name of land Khasra Land Total area Area to be
S. LAC Name of . purchased/
N N the Tahsil owner as per | Number/ Survey | Holding | as Khasra Acquired
: 0 Village s Khasra Number Method | (Hectares) cquire
(Hectares)
4) Madan Pita 60/1/4 1 0.2170
Zabaria
Bhagya Pita
5) Bhims 61/1/1 1 0.9590
Shobharam
6) Pita 61/1/2/1 1 0.5060
Zabarsingh
7 Sitaram Pita 61/1/2/2 ! 0.5060
Zabarsingh 0.5491
Hiralal Pita
8) Zabarsingh 61/1/2/3 1 0.5060
Munnalal Pita
9) Zabarsingh 61/1/2/4 1 0.5050
Bhagya Pita
10) Bhima 61/2 1 2.3670
Dasharath Pita
11) Ganglya and 80 1 3.7430 0.0699
others 1
Dasharath Pita
12) Ganglya and 76/4 1 0.7780 0.0607
others 1
Jhumra Pita
13) Zamaria and 76/2/1 1 1.7640 0.0844
others 3
14) Padam Pita 771112 1 0.8810 0.1040
Nabya
15) Sohan Pita 77/1/1/4 1 0.8810 0.0241
Nabya
16) Hukum Pita 77111 1 0.8810 0.0409
Nabya
Kalusingh Pita
17) Sawalya and 76/3 1 0.5430 0.0264
others 6
18) Devkaran Pita 771173 1 0.8810 0.0962
Nabya
19) Munnalal Pita 771213 1 0.4050 0.0245
Zabarsingh
Shobharam
20) Pita 77/1/2/4 1 0.4040 0.1502
Zabarsingh
21) Munnalal Pita 77/2/1/3 1 0.1010 0.0066
Zabarsingh
Shobharam
22) Pita 77/2/1/4 1 0.1010 0.0428
Zabarsingh
23) 79/4 1 0.3500 0.0667

Kantilal Pita
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Name of Name of land Khasra Land Total area Area to be
S. LAC Name of . purchased/
N No the Tahsil owner as per | Number/ Survey | Holding | as Khasra Acquired
) ) Village Khasra Number Method | (Hectares) q
(Hectares)
Vikram
24) Revaram Pita 79/5 I 0.1600 0.0150
Vikram
Shardabai Pita
25) Kamru and 79/7 1 0.2000 0.0039
others 7
Sakharam Pita
26) Gujra and 14/1/1 1 0.6070 0.1022
others 14
Kalabai Pita
27) Vikram and 79/11 1 0.1330 0.1329
others 2
Kahtubai Bewa 14/1/3/1
28) Mangu and 1 0.3960
others 7 (s) 14/1/5/1
Mutraya Pita 14/1/3/2
29) Ambaram and 1 0.4650
others 12 (s)14/1/5/2,14/1/6
30) Jamsingh Pita 14/1/3/3 1 0.3050
Ratan
Amichand Pita
31) Shankar and 14/1/3/4 1 0.6480
others 10
Mutraya Pita
32) Ambaram and 14/1/3/6 1 0.5420
others 12
RambhaBai
33) Bewa Ditya 14/1/3/7 1 0.0970
Amichand Pita
34) Shankar and 14/1/3/8 1 0.2220 0.4502
others 10
Rambhabai
35) Bewa Ditya 14/1/3/9 1 0.7080
Sukram Pita
36) Natthu and 14/1/3/10 1 1.2750
others 1
Mutraya Pita
37) Ambaram and 14/1/3/11 1 0.1210
others 12
Shantabai
38) bewa morsingh 14/4 1 0.305
and others 7
39) Raay singh pita 14/5 1 0.305
ratan
Son singh pita
40) rattan 14/6 1 0.305
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Name of Name of land Khasra Land Total area Area to be
S. LAC Name of . purchased/
N N the Tahsil owner as per | Number/ Survey | Holding | as Khasra Acquired
) 0 Village S Khasra Number Method | (Hectares) cquire
(Hectares)
Gabru pita
41) Ratan 14/7 1 0.306
Chandabai
widow
Sumaria,
Radheshyam,
42) Madhav. 57/1/3 1 1.6190 0.0525
Jadhav Pita
Sumaria and
others 2
Total 42 28.5330 2.1898 Ha
Ha
Grand Total 128 93.1_’;:80 6.8623 Ha
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